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NOTIFICATION
The 7th August, 2023

No. LGL 11/2023/51— The following Act of the Assam Legislative Assembly

which was assented by the Governor of Assam on 31st July, 2023 is hereby published for

general information.

ASSAM ACT NO. XLIV OF 2023

(Received the assent of the Governor on 31st July, 2023)
THE ASSAM APPROPRIATION (No. XIV) ACT, 2023
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ACT

fio provida for the authorlsaticn and appropriaion of moneys nt of the Consalidated Fund of the:Staleof Assam 1o mee! the amounts spest on cedaln
services duing the Financlal year, 2016-17 In axcess of the amaynt autharised of granted for the sald services.

Ba It enacled by tha Assam Legistative Assembly in the: Seventy:fourth Year of the Republic of Indlaras follows:

Short Tite 1. This Act may be called the Assam Appropration {No.XIVyAct, 2023,

frora and ouf of the amounting In the aggregate to the sum of Rupees. Thirteen;Hundred Forty Elght Grore Forty Four-Lakh Thiy Fiv
Consolidated Fund of the State Thousand Four Hundred Thirty Onershall ba deemed fohave been paid and applied o meet the smounts-Spent for
ot Assam for the financlal yéer, deffaying the charges in.respect of the services secified In column (2} of the Schedule during the financial year 2016-

Issup of R.4345,44,35,431.00 2. From and out of the Consolidated Find of {hve State of Assam the- sums specified fn column (3) of the Sdtadulﬂ

2016-17 17 In xcess of the amount authorised or granted-for thosa services for (he year. -
3. The sums desmed to have been pald and applied from and cut of he Consolidated Fund of tho State of: Assan
Appropriation. shall be appropriated for the senvices and purposes. expressed in'the Schedule in refation fo'the year ending-om lheA
: Thirty First day-of March,2017." .
' THE SCHEDULE
i {See Seclions 2amd I)
] ' I3 13
' Sums Not Exceeding
 GrantNoJ ) . Chizrged onthe |
Agproptiation Servicas and Pumoscs Voted by reAysembly | Consolidated | Tota
o Fund
" Rs. i Rs. | Rs.
. Weter Simply.8 Sasital Revenue| 7006836640.00] 0.00 700883664000
30 ater Supply & Safitation Caplal o0 000 : D'-El
a Loans to Urban Water Supply, Sewerage & Revenus . 000} 090l o o]
Seritalion Capital 16677667400 000| 186778674008
sads & B - Revenus SacoAmean0] | UD0|  Sece04u6zoo)
84 R s&.B@gas Capit) 2.00| T .00}
78 Hll Areas Dapartmerit (Karbl Anglong Autonomous  Revenus 0.00 ﬂOD - 000
Councl) Capital 422512995,00f - 0:00 43251293500
N Departmant (North Cachar Hils Revenue} . 000 . 0.00
{Autonomous Councll) . Capllal 212263860.00 g | 212288880.00
' Revenu| 12672876502.00{, " 008 1267287630200
Total Capltal} §41556529:00{ 007 811538529.00
Grand Total * ' ‘ 13,48,44,35,431.00) 0.00] 1348:44,35,434.00
GEETANJALI DAS SAIKIA,

Secretary to the Government of Assam,.
Legislative Department, Dispur, Guwahati-6.
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